
0.A.44JL0.. 

Date : 28.1.92. 

None. for the aplicaflt. Mr.A.I. 
Bhatkar, Adv. for 1r.1.I. Sethna, 
Counsel for the Respondent No.1. 
He has filed reply today which is 
taken on record. 

r.Ramesh flarda, Counsel for 
Rospondent Nos. 2 and 3. HerequestE 
to grant some time for filing reply. 

Adjourned to 11.3.92 for reply 
and directions at Nagpur. 
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As Division bench is not functioning 

during 2.11 .92 to 6.11.92 at Nagpur. 
The matter IS adjourned to 

H 	for gO .. at Nagpur. 

For urt Officer 






